CCPA 70 of 2009

ORDER][Oral ]

28.05.2010 -

Sht A.N. Jha, counsel for the petitioner.
None for the respondents.

TheL CCPA is dlsmlssed glvmg liberty to the petitioner to file a fresh
CCPA if the WI'IJ[ Petition is demded in favour of the petitioner.
[ Sudhir Kumar JM[A] [ Rekha Kumari ]M [ J ]
/cbs/




